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AJC) Bill
MR  DEPUTY-SPEAKER ; The

question is :

*'That the Bill be passed.”

The motion was adopted.

SHRI SATYASADHAN CHAKRA-
BORTY : what is the Bill, sir 7. .,
Misapproprjation Bill ?

MR DEPUTY SPEAKER : Hon
Members, before 1 call the Minister of
Encrgy to make his statemcnt, the
Parliamcntary Afluirs Minisier made a
request to the Chair that since they are
going to declare holiday on Friday, we
may take up the Supplementary Dema-
nds also | have consulted Mr. Satyasa-
dhan Chakraborty and Mr Rum Vilas
Paswan who are the valiant Opposition
Leaders that we will pass it to-day and
they have also agreed. . (Inferruptions)
We have to take the ricws of the
Opposition  {Interroptions) Therefore,
after this statement we are going 1o take
up the Supplementary Demands al<o.

SHRI RAMAVATAR SHASTRI
[Patna) : OQur spcaker is not here.  How
can vou take it up ? We protest.

MR DEPUTY-SPEAKER : Is it the
scnse of the House that we 1ake up the
Supplementary Demands also ?

SEVERAL HON MEMBERS : Yes,
yes

THE MINISTR OF ENERGY SHRI
P. SHIY SHANKAR) Why don,t vou
tell him that he is also a valiant opposi-
tion Icader so that he will sit down ?

PROF AJIT KUMAR Mchia
F&mlslipur): No advance notice or
information was given.

MR DEPUTY.SPEAKER : Please
listen ..,

. PROF AJIT KUMAR MEHTA :
€an go to any extent to help you and
€0-0 perate with you,
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etc. (Start.)

MR DEPUTY-SPEAKER : Please
listen to me. We have asked fora
holiday on Friday because of Holi.
That is what I am telling. The sense
of the House is that we pass the supple-
mentary 1Jemands also,

SHRI RAMAVATAR SHASTRI:
1 am walking out in protest.

18-10 hrs

Shri Ramavatar Shastri then left
the House

MR DEPUTY SPEAKER: I am
sorry. We cannot satisfy everybody.

Now, the Hon. Minister of Energy
may make his statement.

Shri P. Shiv Shankar.

18.11 hrs

STATEMENT ON “NEW GAS STRIKE
IN GODAVARI ONSHORE AND OIL &
GAS STRIKE AT GANDHAR IN
CAMBAY BASIN'*

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : Sir, T am
glad 10 announce two important discove-
ries which have been made in  the last
four days in Krishna-Godavari basin and
in the Cambay basin.

On March 10, 1984, gas with conden
sate was struck at Well Bhimonopalli-1
located about 60 kms. South-East of
Rajamundhari in East Godavari district.
The first object tested in intervals of
2810.5 metres to 2813.5 melres gave a
gas flow at a rate ranging from 27000 to
40000 cubic metres per day with the
choke size varying from 3} to §'.
Scven more objects in this well are yet
to be tested.

This is the fourth well drilled in the
onland Godavari basin, the carlier wells
being onc at Razole and two at Narsa-
pur. Wellg both at Razole and Narsapur
had ecarlier given indications of the
presence of gas. An adjacent well
at Amlapuram which is under drilling
will also be tested shortly.

Drilling operotions are planned at
pire mcile  'ceftiers cn c.facarat
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structures in Krishna, west Godavari and

-

Qil and gas has also besn strock in
commercial quantity at Gandbar about
75 kms South-Wesi of Barcda on March
12,1984. Production has been  tested
from six metres zonc in the iwterval
3018 to 3024 metres. The production
of gas’oil condensate is 150 cubic metres
per day through }*" choke along with
88000 cubic metres per day of gas on the
basis of a short test at a surfuce flow-
ing pressure of J000 p. s. i. The detai-
led production testing is in progress,
This find is of great sigmhbcance
because it opens up a large new arca for
exploration in the North-West of Broach.
Additional scismic survey and dchnea-
tion of the structure are to bc carried
eut for knowing the limits of the ol
pool and the reserves of oil and gas.
In this well three more pruspective zones
abuve the producing zone aie yet to be
lested,

1813 hre.

SUPPLEMENTARY DEMANDS FOR

GRANTS (GENERAL), [983-84; AND

DEMANDS FOR EXCESS GRANTS
(GENERAL), 1981-82

MR. DEPUTY.SPEAKER : Now,
we lake up item Nos. Il and 12 together,
namely discussion and voting on the
Supplementary Demands for Grants
(Genearl) for 1983-84 and Discussion
and Voting on the Demands for Fxcess
Granlts in respect ef the Budget (Gene.

ral) for 1981-82,

Motions moved :

T S T [
Toe

U S G (Genl.)1983-88and  $08
A D EG (GenlL) 198182  -™
-

(l) ““That lhe resp-ecilve suppl:menllry
sums net excecdlng the amounts on
Revenue Account and Capital Acco-
unt shown in the third ,column of
the Order Paper be granted to the
President out of the Consulidated
Fund of India to defray the charges
will come in course of payment dur-
ing the year ending 3lst day of
March, 1984 in respect of the follo-
wing deminds entered in the secoad

column thereof.

Demand Now. 3, 6 10, 11, 12,
15, 17, 18, 19, 20, 21, 22 24
35, 26, 32, M
IV, 4D, 4), 42, 43, 41, 45, 47,
43, 49, S50, 52, 5), 55, So, 7,

M, 59, 60, 6, 62, o4 65, 66,

6%, 6y, 71, "7, TR, Ty, 80,
52, 83, B¥, 91, Y4, VS, ve, 103,

104, 105, 107, and 1us,™

(1) "That the respective excess wums net
exceeding the amounts shown in the
third volumn of the order paper be
gra 1ied o the Prasident cut of the
conaohidated Fund of India to make
good the excess vn the respective
grants during the »ear ended 31wt
day of March, 1982, in respect of

the foliowing demands entered in the

second ¢column thereof (—

1%, %0, 21, 24,
56, 91,

Demand No«. 12, 15,
32, 53, sS,

and 103",



